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SEEKING TO MAKE STATEMENT ON THE ISSUE OF CLASHES
IN KISHTWAR, JAMMU AND KASHMIR — Contd.
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MR. DEPUTY CHAIRMAN: You don't want to listen to the statement.
...(Interruptions)...
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SHRI D. RAJA (Tamil Nadu): Sir, | have one clarification. ...(Interruptions)...

SHRI K.N. BALAGOPAL: Sir, what about Zero Hour? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: You don't want to listen to the Government statement.
...(Interruptions)...

SHRI D. RAJA: Sir, | have one clarification. ...(Interruptions)... Let me finish.
...(Interruptions)... After LoP speaks, can we express our opinion on LoP's statement?
That is the first thing. You please clarify that. Secondly, an issue in respect of Kerala
has been raised. ...(Interruptions)... When are you going to give time? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is Zero Hour. ...(Interruptions)...

SHRI D. RAJA: When are you going to take up the issue? ...(Interruptions)... Firstly,
after LoP, are you going to alow us to speak on that? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, every party. ...(Interruptions)... Nareshji, please
cooperate. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, what is your decision?

MR. DEPUTY CHAIRMAN: You are not alowing me. That is my problem.
...(Interruptions)... First, tell your party colleagues to take their seats. ...(Interruptions)...

SHRI SITARAM YECHURY: They want an assurance that you will allow them
to raise. ...(Interruptions)... They want an assurance from the Chair that the issue will
be alowed to be raised.

MR. DEPUTY CHAIRMAN: Yes, | assure you. | have already said it. Today it
will be alowed. ...(Interruptions)... Mr. Yechury, they want the Zero Hour. That will
be there. | assure you. What more do you want? You ask them to go to their seats.
...(Interruptions)...
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MR. DEPUTY CHAIRMAN: | have aready given a ruling. You co-operate with
me. ...(Interruptions)... Now please sit down. ...(Interruptions)... Let me sort it out.
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it SywHfer ;M A 919 g l...(@@eem)... Hon, Members, | crave your indulgence
for two minutes. After hearing the views of al of you, including, Nareshji, Satishji and
Ram Vilagji, and aso of the Government, this is my ruling. First the hon. Leader of
the Opposition will speak. Then, as per your wish, the leader of each party will speak
on the subject.

After that, the Minister will give reply either in the form of statement
or...(Interruptions)... The second point is,...(Interruptions)...Yes, | said that it is in the
form of a statement. ...(Interruptions)... Now, listen to me. Let me say one thing.
..(Interruptions)... What Minister replies is up to him — whether statement or reply.
But once Minister replies, discussion on this subject is over...(Interruptions)... No, no.
..(Interruptions)... | am alowing every leader to speak now. After that, the Minister
will speak. After the Minister says whatever he wants to say, the discussion is over.
...(Interruptions)...

Now, | want to say something more in the House. ...(Interruptions)... Now, please.
..(Interruptions)... Please. ...(Interruptions)... Now, | want to say something more.
..(Interruptions)... It is my agony. You don't allow me to take action against them and
you want me to run the House! This is very unkind and unfair. That is what | am
saying. ...(Interruptions)... Now, hon. LoP. ...(Interruptions)... After that, there will be
Zero Hour. | told you. | gave you the commitment. ...(Interruptions)... | gave you the

commitment. ...(Interruptions)...
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he speaks, you keep silence and when others speak, you start shouting slogans ‘ Save
Andhra Pradesh.’ ...(Interruptions)...

MATTER RAISED WITH PERMISSION
Communal clashes in Kishtwar

THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY): Sir, | am
extremely grateful to you for allowing me to raise an issue which is extremely sensitive
and extremely important for this country. It is an issue which is not merely relating
to relations between two communities in the State of Jammu and Kashmir, but | take

it as an issue which relates to India's sovereignty and integrity.



